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SHRI PRAMOD MAHAJAN: Is the
authority delegated to Jammy and Kash-
mir State}
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1 Oral Answers [RAJYA SABHA ) to Question . 16
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o o wem aTw F . MR. CHAIRMAN: Shri Solanki.

THE CHAIRMAN: Please ask your
qQuetison,
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T S TAFT &

TRIIAF TAmEAS AT EEAr w1 SHRI S. S. AHLUWALIA: When he

speaks you will go out, That is why he

Y Tw qr@wE ey S is not speaking.
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< aTae W am  very thankful to the hon. Minister
g wire foaar & Skl % for assuring provision of STD facilities in
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g wimw #T wE fr g @ At the same time I would like to say
Wgrﬁ-q; wFEEd A gFd &, qEl that there is a very sorry state of affairs
T g S | in a parlicular area. Though it may not
be relevant to this question. I would like
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& ar guk fawmr ¥ uE T oW list maintained is skipped over by a
q F - @ erfafar @, faad particular SDO' and he iy empowered to
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3 fir 75 - “':. 3 B g‘r s %, for the record also,
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@ qurlt  aqitE Ty fad el know how many such sub-divisions have
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been left ogut in the provision of STD
facilities and what cfforts are being made
for providing the same.

SHRI RAJESH PILOT: About the
firsy part of the question, if the hon
Member gives me the details, [ wil] take
action against the concernd officer. It 1s
never allowed. Politics does not come in
the functioning of the Government
I may assure this to the hon. Member.

in regard to the part (b) of hig ques-
tion, I really would not be able to give
information districtwise. but I can give
the information to the House. We have
19 district headquarters in Gujarat. All
have STD facilities. We have 46 Sub-
divisional ~ Headquarters. Thirtynine
have STD facility. We have 134 Talukas
and Tehsils in Gujarat. Out of these 80
have been connected with STD facilities.
The remaining 104 Tehsils are left with-
out STD facilities, In the next 24 months.
we will try to put in our beg efforts so
that by March, 1993 these places also
will have STD facilities.
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WA I, {ERT qEET A
& fF sSwe wdm ¥ fRadt
& 1 204 drEw F, SEH
140 ¥ o W€ § e AW
¥a raﬁ%m{ rr—n'aaﬁmﬁm
EN© C O B sl v
s TW MW@ WY - S WH
I ME F wTETT 9T HEY
@ & 5 W, 93 AF g AA
gfead Suwed g Seniy 1 gafey
R w ff wanw § Wi, 93

a%  qEdr  FEEATIE §N IUAsy
g1 AT |

St THAw  gmase
oOET gt =gy &
fgaar & sEar w9 ) 98y
i WUw H W OF AT
AT WA &1’ A&F |
Mir. Chairman, Sir, I have been vary
frank about the targtt and this s the
target that we have taken wup. If we
do not take up g high target, we do no:
reach a high degree. i am keen that
we must do it by March, 1993. We are
putting pressure on the Department that
we must achieve this target by March,
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1993. I am trying my best to have it
done by March, 1993.
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MR. CHAIRMAN: Please ask the
question.
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Review of Indian Economy by the

National Cowicld of Appl'led Ed>nomic
Research

*403, SHRL V. NARAYANASAMY:
Will the Minister of FINANCE be
pleased to state:

ta) whether it is u fact that the and
year review of the Indian economy for
the year 1992-93, done by the Naiional
Council of Applied Economic Research.
shows that the exports are well below
the target and Government expenditure
will overshoot the budgeted amount: and

(b) if so, what fiscal measures govern-
ment are taking for baiancing the econc-
my?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE  (SHRI
RAMESHWAR THAKUR): (a) and (b).

A statement ig laid on the Table of the
House.
Statement
(a) and (b) In a mid-year review

of the Indian economy for the year 1992-
93, the National Council of Applied
Economic Research has observed that
the current year’s exports are below the
targets and the overall Government ex-
penditure may exceed the  budgeted
amount by the year-end.

[22 DEC

1992 ] to Question 22

During April-October, 1992, the growth
race of overall exports has shown a con-
siderable improvement, Expor{s to geners}
currency area (GCA) in do'lar terms in-
crewsed by 13.2 per cent in Apri-October,
1992 (over 1991) compared with an in-
creasz of 5.5 per cent. in April-October,
1991 (over 1990) and overall exports in-
creased by 6.1 per cent. during  April-
October, 1992 compared with a decline
of 5.8 per cen:. during April-October,
1991.

As regard Government expenditure,
the Government are determined to reduce
eross fiscal deficit from 6.2 per cent. of
GDP in 1991-92 to 5 per cent, of GDP
in 1992-93, Total expenditure ijs being
monitored regularly and Government are
maintainiug strict  fiscal and monetary

discipline,
SHRI V. NARAYANASAMY: WMr.
Chairman, Sir, the hon. Ministey has

said that exports had increased by 6.1
per cent, during the period April-October,
1992.

The question of exports has (o be
considered, taking into account the im-
ports being made. Op this basis, the
question of trade defictt hag to be con-

sidered. Now, the Commerce  Ministry
appo'nted » Committee  called the
Sundaram Committee, to go into  the

question of credit facilities for the ex-
porters. An interim report has been
submitteq by this Committee. They haye
suggested two things.

One measure Suggested by this Com-
mittee is, reduction in the interest rate
for the people who are sceking credit
faciliies, Also, they have suggected thar
credit sqeeze should not be impoSed by
the banks. But. Sir, the Finance Ministry
scurtled it, Now, the import; are double
that of exports. as on date. as per the
figures.

Therefore, I wouldg like io know from
the hon, Minister, what is the rate  of
increase in exports and imports, during
the period April-October, 1992, in dollar
cerms? Secondly. there is a trade deficit.
May I know whether there is a trade gap?
If so, how are we going to manage it in
the remaining period of three months?.



